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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, FINANCE CENTRE,
3%° FLOOR, NEW TOWN, KOLKATA

Original Application No. 133 Of 2023/EZ
I.LA. No. 30 of 2024
I.LA. No. 49 of 2024
In the matter of :
Serajul Islam & Anr.
................. Applicants
Versus
The State of West Bengal & Ors.

... Respondents

AFFIDAVIT OF BEHALF OF THE APPLICANTS NO. 1 & 2

I, Serajul Islam, son of Nurul Islam, aged about 25 years, by faith -
Muslim, by occupation - Social worker, residing at Vill - Natungram,
Ward No.12, Nalhati M, P.O & P.S - Nalhati, Dist - Birbhum, West Bengal

- 731243, do hereby solemnly affirm and state as follows :-

1. | am the authorized representative in the instant proceeding and

the authorized representative of applicant No 2. | am well

% P ~.w, acquainted and fully conversant with the fact of circumstances of

/ v/
/\ \/ ?con No. r\44\o ‘
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the case . | am competent to make, affirm and swear the instant

affidavit for myself and on his behalf .

That pursuant to the order passed by the Hon’ble National Green
Tribunal Eastern Zone Bench Kolkata in O.A. No.133 of 2023 JEZ
dated 16.02.2024,a large Sign board was installed at the quarry
site with Notice inter alia stating that any extraction of stone from
the quarry is illegal and persons found engaged in such illegal

extraction will be prosecuted as per law.

That in spite of the Hon’ble tribunal’s order and the notice on the
Sign board forbidding any illegal stone mining and dumping
activity, the added respondent nos.17 & 18 i.e. John Hansda,
Suresh Hansda and their associates are consistently dumping
debris in Plot No.677 & 713,using a route on the west side of plot
nos .713 & 715,the dumping is continuing till date. Heavy
explosives are been used to blast and shatter the hills in

fragments.

Copy of the photographs of the said illegal dumping, mining and
explosion activities are annexed herewith and collectively marked

as Annexure -A

na04 = The said John Hansda and his associates are using CRUSHERS

illegally without any Permits or licence. John Hansda’ have kept
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his crushers in plot no 709,710 and 711.J.L.No.11,Mouza-
Madna,P.S-Nalhati, district -Birbhum.

5. The entire plot is been covered with mountainous piles of said
stone chip dust and debris which will cost the applicant no.2 huge
amount to remove from the said land. Its an act of deliberate
vindictiveness in order to harass and cause the applicant no.2
huge loss financially for lodging complaints against the said
respondents to the concerned police authorities and in courts of

law.

6. Furthermore in spite of the restraining Notice by the SDO,
Rampurhat to stop illegal mining in the said plot nos.707,- 708,
712, 713, 714, 715,716,670,677 and the neighborhood plots, the
said Budishal Soren is illegally carrying on the mining and stone
quarrying activities in the neighbouring plots over the entire
Mouza-Madna, which is continuing till date. The respondents are
using various routes for illegal transportation of the said debris

and stone chips.

Copy of the photographs of the said route for illegal

& nsportation activities are annexed herewith and collectively
/<, O

15/ e, o, 014122 Tiarked as Annexure - B
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e The deponents have been consistently lodging written complaints
with the concerned police authorities since 7.12.2022 i.e. for the
past 3 years ,however no appropriate measures are been taken

against the above-mentioned persons.

8. The deponent states that the entire matter has been reported in

the local news paper BARTAMANPATRIKA.

Copy of the said news paper articles with translation in English are

annexed herewith and collectively marked as Annexure -C

N Under such unfortunate circumstances the deponents most
o . guh
o«@/» ; humbly submits and once again pray to to understand the gravity
4

,.(;,of the situation and take immediate appropriate measures to
A . : :

Jcyefrain the above named respondents and their associates from
aging the environment and endangering the health and lives

of the people of the surrounding neighborhood.

10. That the statements made in paragraph nos. 1 to 7 a true to my

knowledge and the rest are my humble submission before this

LRI ’ .
Ké‘ H 5\\ Hon’ble Tribunal.

,/ X e ‘-a‘,.‘ N
/j Regn. No. 014/22 \=\ Prepared in my office Deponent
/ Govt of W.B.
.* Exparie date N2 nat M‘M NOwo Dlouir
' Ma» 2027 / RO
12 e ,Qz' Advocate Advocate s
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Stone smuggling is rampant in
Nalhati by evading revenue

’ District Magistrate warned t

3 Gorrespondent, Rampurhat. Stone  in different places. District Magistrate

traders have adopted a new approach 10

evade revenye. Stones are being brought

by ractors and stored in secret degots

" near the national highway. From

! there it is being smuggled to different

parts of the state in dumpers and lorres.

: Such allegations have created a
sensation in the stone industry of Nathati

DFgefeg t"s"r m
¥ Mh : uo\:.n
books, n resity they a'e founshing Simiarty.
thousands of flegal crushers are also
ANg K2l D permsson of the Evrorment
Department. But now the business has
changed Eariwr, 1 the case of stare estracion
from the quarry, royalty per ton had to
be deposited in advance in the Mine's
Department. Most of the mines are not
unmwmauuhu

! Vasited Khaba,

B«chan Roy sad that complaints have
been recenved regarding the evasion of
revenue. The concerned departments
including ADM (LR), SDO, Police,
BLLJRO have been directed to take
appropnate acton. It cannot be accepted
that the government will lose revenue,
and nobedy will il their pockets. |
need someone

; meamhk oomplamed
that these shells spread to the
areas and damaged the roads

o'take! stric{measures |

being fined. It's as if it's an ‘
unwritten rule that tractors can't
take stones without paying the  +%-,
police. 725
Women and common people  %-..
of the area participated in the siege. Others
compiained that the doors and windows of -~
the house were left open due to the dust
thrown from the stones. We want to get rid of it
Asegaticns o Goa Duscess wih e sugpail o
ol asectonol the poce-sdmSION  regrg g
has created a stir in

" pey

aoma
Najhatis Locals'Sayitholsands  wfzsers
Of tractors every day cgfum

LTeF e *

m%%":‘a«"“ﬁepoﬁ‘é
sometmsefzemeormmcm
10 eyewash’,
. Inprotest, the tractor owners biocked
the road to the stone industry
on Sunday. co_nda'mha:
um:gmmnm
atthe monthly are
being caught. But those:whiare’
chips to someone‘§tiouse

"_ ummmmm

.t'.'-‘
-

This is how the stones are loaded 3nd
stored in the shell. Even though

v

ams
e

his business is goi
E;y ing crores of geveng
acton s beng taken. Oventired |6"nesl'
dumgers and puice we busy ffing ther pockets ﬂ‘d
However, the poice dened the allegations. o+, o

An ofﬁcer'of the district-administration
that complaints have been received at
the Ayen districtlével about the'shootingtissue.
The local police administration waStasked 10 ook
into'the matter, Even if it doesn't reduce

sBetimes, now it's up 1o the start of the ramgage!
- has been file image =52
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This time, the OC of Nalhati faced the
wrath of high-ranking police officials

Staff reporter, Sumit Mondal, OC of
Nalhati Police Station, has come under
the wrath of senior police officers of
the department after the public outcry.
The DIG of Burdwan Division
visited the Rampurhat Divisional Police
Officer's office on Wednesday. Circle
inspectors from the OC of seven police
stations of Rampurhat subdivision were
present there. It is reported that the
DIG reprimanded Sumit Mondal and

also gave encoura?ing ‘grace
marks' to some officers of Mayureshwar,

Margram, Mallarpur
Police officials are alarmed by the way
PO anger § ncreasng in Nathat poice staton n the
last seven months. In the departmental
meeting on that day, first DIG Sham Singh and
after the meeting District Superintendent of
Police Rajnarayan Mukherjee warned
Sumit Mandal about his activities. Sumitbabu
i5 working as OC of Nalhati police station
without government guidelines even
though he is an inspector in rank. No
‘register’ of various cases has been kept
properly in his police station area in
the last seven months. In the meeting,
the police officers started asking
him for accountability in front of
everyone. However, Sumitbabu
tried to get away with blaming
his police station officers for not
| accounts
"™ He wants to know about the
illegal stone balls cut from the hill at
various places across Nalhati police
station area. O C could not give an answer.
it is noted that in order to be better
than the district police officials, he did not
G SLORPIS

7 SN

Officers including DIG, Birbhum Superintendent of Police in the office of Rampurhat

Divisional Police Officer.

in the eyes of the police chiefs, they try to
arrange the ‘good police
It is to be noted that Momin Sheikh, a

tot driver of Amaipur village, called ‘Didi
Bolo' and complained against the OC of
Nalhati police station. Momin said in the
complaint that he bought a new Toto with a
loan last September. On September 28,
the toto kept in the house was stolen.
He complained that Nalhati police
station did not take the complaint of toto theft
even though he went to the’police
station for the last 15 days. When
| went to inform the legislator of the
area, Rajendra Singh, he said, “The OCis
not picking up the MLA's phone either.”
On Tuesday Momin Sheikh was forced
to call ‘Didi Bolo' and complain against the
OC. Such public outrages from the area
are collected to the police officials. DIG

-Habib Tanvir

According to police sources, two
departmental ‘censors’ were given 1o Sumit
Mondal on the basis of such complaints.
At the same time GStissued
several officers of Mayureshwar,
Margram Mallarpur to collect ‘fine’ from
cars including motor bikes for negligence
in transport. Due to lack of
update of MVl information in
Murarai and Rampurhat police
stations, they did not get any reward despite their
good work. Additional District
Superintendent of Police, Sub
Divisional Police Officer, three Cls, IC
of Rampurhat, Mallarpur, Mayureshwar,
Margram, Murarai, Nalhati and
Paikar police stations were present in
the meeting. The DIG thanked all the
officers for their work alongside the
people during:the four;hour meeting.
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The police officer will listen to the complaints of the people of Nalhati area

Aam Durbar Dak SDPO with poster

Animportant start for off residents of Nayahati Thana area
n case of any probiem or complaint, you can directly

ha Rampurhat Divisic

Stone pelting, lockout in tractor factory

Staff Reporter, Suri: lllegal stones
The admirestration started an operaton in Nalati on
Friday to stop the business. The operation
was Carred ot by the Sud-Devisoral Viglarce Committes
formed by the District Magistrate
due to the strict stance of the Chief Minister
Sub-Divisional Administrator of Rampurhat
Sourav Pandey, Sub-Divisional
Police Officer Govind Shikder,
| Sub-Divisional Land Officer, Transport
! Department conducted an operation
| toarrest ilegal hoarders of stones across
Nalhati. At the same time § Segally manufactured
tractors were seized for carrying illegal
stones. The tractor factories were raded
and closed down. However, despite
| the operation in Nalhati, there is
no surveillance in Kankartala police
| station area. Stones were illegally
stockpiled in front of Kathgola in
| ?j_li{irg village there on Friday.

- ttack by the police or
7% P '

,;/‘/_’ V{“ l over the illegai le across
A Nalhati pojice stat nsaction
;’/*:) eQ"'iMﬁ na Sumit
g;’:@) GoVinadat B Nah gyl station

Exbarie date
20 May 2027

Administrative operation on stone pelting in Nathati

Complaints in the area called Ramrama
The road was blocked last week. Two ASls
of the police station were transferred
overnight. Burdwan Division DIG
Shyam Singh warned the Naihati Police
Station OC against illegal stone pelting
in a divisional meeting at Rampurhat
on Wednesday. As a punishment he
was given even departmental ‘censor

The fact that the DIG's move was true
was proven in Friday's operation. The
sub-dmsional viglance team conducted
a raid at Nalhati Kothatala intersection
and found a huge pile of stones
on the roadside. which is in the area

Sushant Pal

Known as ‘Gola'. Evading district revenue
from Naihat: stone quarry. stones were brought
by local tractors and stored in Gola. At

night, from there, they were sent to Calcutta
from North Bengal in big vehicles

Sub-Divisional Administrator Saurabh
Pandey sad, “The land officials will measure
and confiscate the stones from the stones

Simyitaneously, the operation will continue
in the city and police station areas where
these stones are found.” It is to be noted
that aithough the operation was carred
out in four rounds of Nalhati today, stone

peiting is still going on throughout
the poice station. Under Lohapur outpost

A businessman of Horioka village fired
several rounds near the check post

in Na'para area. Which is locally

known as Milon Gola. Behind the
hotel n Maheshpur. A businessman

from Situl, Tamang Karimpur
in Kothatala built this shell. Kiran
sheling went on in different areas
of the city.

They said that they have been running
this business for a long time after informing
the poice o ACrease the power of the normal wackr
1o bring stones to the ball, parts from
the extra wheel were installed in the lathe
machine of Nalhati. The admensstrative
officers attacked there. Simiarly, dlegal
stone pelting is going on at Barara wllage
end of Kankartala police station in Siuri
subdivision. The village protested and
submitted 4 to the district president. Ther
complaint is that Sheikh Kajal and
Sabbar Quaderi of the area are connected
with this stockpile
Distrct Magstrate Bichan Roy sad, “The

admnstration wil not afiow any degal business
to continue throughout the district. Regular
operations will be conducted against it
with vanous departments.”
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BEFORE THE NATIONAL GREEN
TRIBUNAL
EASTERN ZONE BENCH, FINANCE
CENTRE, 3%° FLOOR, NEW TOWN,
KOLKATA

Original Application No. 133 Of 2023/EZ
I.LA. No. 30 of 2024

I.LA. No. 49 of 2024

In the matter of :

Serajul Islam & Anr.

... Applicants
Versus
The State of West Bengal & Ors.
............... Respondents

AFFIDAVIT OF BEHALF OF THE
APPLICANTS NO.1 & 2

NASREEN ISLAM
Advocate
High Court, Calcutta
Bar Association, Room No.4
M — 8777575987
E-mail : nasreenislam27@gmail.com




